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OFFICE ORDER

On the recommendation of Departmental Promotion Committee, the following
Office Superintendent (OS) in Level 6 in the pay matrix (Rs. 35400-112400) of Patent
Office are promoted to the post of Assistant Administrative Officer (AAO) Group ‘B’
Gazetted post in level 7 in the pay matrix (Rs. 44900-142400) on regular basis with effect
from the date they assume the charge at the below place of posting on or after
01.01.2026.

Consequent to promotion, the officials are posted as below:

S.No. Name of the Official Place of Posting
il Shri P. Sarkar Delhi

i Shri Amit Kumar Roy Kolkata

2. Shri P. Sarkar shall be eligible for TA/DA as pet applicable rules.

55 They will report to their respective Head of Office and can opt for pay fixation in
terms of FR-22 (I) (a) (i) pay fixation rule.

4. This issues with the approval of Controller Genetal of Patents, Designs and

Trade Marks.
(Vickey Kumar)
Director, O/o CGPDTM
To:

1. To above Concerned Officers.

Copy to:

1. Head of Office, Patent Office, Kolkata/Chennai/New Delhi/ Mumbai/Nagpur.
2. The Accounts Officer, Pay & Accounts Office, Mumbai.

3. Office Order file.

4. Hind Vetsion follows.



